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 Il-Sung  of  North  Korea

 The  Lok  Sabha  Re-assembled  after  Lunch

 at  Ten  Minutes  past  Fourteen  of  the

 Clock,

 (MR.  DEPUTY  SPBAKER  in  the  Chair)

 RE  :  PRESIDENT  MR.  KI  MIL  IL-

 SUNG  OF  NORTH  KOREA

 ।  English)

 MR.  DEPUTY  SPEAKER  :

 Minister.

 SHRI  INDRAJIT  GUPTA  9  (Basirhat)  :

 Sir,  with  your  kind  permission,  May  ।  draw

 your  attention  to  the  fact  that  the  All  India

 Radio  has  been  broadcasting  from  the

 mofning  the  news  that  the  President  Mr.

 Kimil  Sl-Suog  of  North  Korea  has  been

 shot  dead  ?

 MR,  DEPUTY  SPEAKER:  I  do  _  not

 know.

 SHRI  INDRAJIT  GUPTA:  It  seems

 that  there  is  some  confusion  about  it.  So,

 I  think,  our  Government  must  be  knowing

 authentic  information.  ।  is  an  important

 matter,

 MR.  DEPUTY  SPEAKER :  We  have

 not  received  any  information.  After

 getting  the  information,  we  will  inform

 you.

 SHRI  INDRAHLT  GUPTA:  How  will

 you  get  the  information,  unless  the  Govern-

 ment  gives  the  information  2?  We  have  an

 Embassy  there.  They  must  have  sent  some

 information.

 MR.  DEPUTY  SPEAKER  ;  Please  take

 note  of  what  the  hon.  Member  is  saying.

 THE  MINISTER  OF  STATE  IN  THE

 MINISTRY  OF  PARLIAMENTARY

 AFFAIRS  (SHRIMATI  SHEILA

 DIKSHIT) :  Sir,  we  have  noted  the  hon.

 Member,  Shri  Indrajit  Gupta’s  point  which

 he  raised  just  now.  We  are  in  touch  with

 the  Ministry  of  External  Affairs.  The

 moment  the  confirmation  is  there,  we  will

 come  to  the  House.  -

 **Not  recorded.

 The  hon.

 -  ee  ee  ee  ee.

 (Railways),  1986-87

 SHRI  INDRAJIT  GUPTA  :

 mation  or  denial  ?

 Confir-

 SHRIMATI  SHEILA  DIKSHIT:  Let
 us  hope,  denial,

 ह

 14.12  hrs.

 SUPPLEMENTARY  DEMANDS  FOR

 GRANTS  (RAILWAYS),  1986-87—

 Contd.

 [English

 SHRI  RAJ  KUMAR  RAI  (Ghosl)  :
 Mr  Deputy  Speaker,  Sir,  1  have  Put  certain

 things...  १

 (laterruptions)**

 MR.  DEPUTY  SPEAKER:  Nothing
 will  go  on  record.  You  can  give  in  writing
 to  the  Minister  anything  if  you  want.  JI  am

 sorry.

 (Interruptions)**

 MR.  DEPUTY  SPEAKER  :  No,  please.
 I  have  already  given  you  my  ruling  that  I

 cannot  allow  you  to  speak  now.  It  stays,
 because  |  had  already  called  your  name,  at

 that  time  you  were  not  here  and  ।  announc-

 ed  that  tbe  House  would  adjourn.  The

 Minister  is  replying.  He  is  on  his  legs.  In

 this  circumstance.  I  cannot  allow  you.
 Please  take  your  seat.

 ([nterruptions)**

 MR.  DEPUTY  SPEAKER:  Mr.  Rai,

 You  are  always  creating

 this  type  of  problem.  So,  I  have  to  repeat

 the  samething  to  others  also.  That  is  why,

 I  don’t  want  to  create  this  type  of  situation.

 I  am  very  sorry  for  that.  Now,  the  hon.

 Minister  for  Railways  to  reply,

 ।  told  you,  no.

 THE  MINISTER  OF  STATE  OF  THE

 MINISTRY  OF  RAILWAYS  (SHRI

 MADHAVRAO  SCINDIA)  Mr.

 Deputy  Speaker,  Sir,.I  would  like  to  thank

 the  hon.  Members  who  participated  the

 debate  on  Supplementary  Grants  and  gave

 us  several  valuable  suggestions.  There

 a,


